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IN THE CENTRAL AOmNlSTRATIVC TRIBUNAL

PRINCIPAL BCNCHi NEW DELHI

O.A. No. 1013/95

N0W Dallil this the 11th day of Septaaber 1995

Han'bla Shrl A.V.Haridasan, Vic»-ChairiMn(0|

Han'bla Shri R«K«Ahea(|at Naah«r(A)

Sh. Syrandar Singh
S/8 Sh. Harindar Singh
R/o Qttartar Na. 36, Pelica Calany,
Aahak Vihar, Oalhi.

(By Advaeataf Nana)
.Applicant

Varaua

1. CeMiaslenar af Pelica Delhi,
Oalhi Pelica Haadquartara,
n.S.O.Byilding, I.P.Eatata,
Nam Delhi.

2. Dapyty CaMiaaienac af Palica(HQ.I)
Oalhi Pelica Haadquartara,
n.S.0. Building, I.P.Eatata,
New Oalhi.

(By Advocates Nana)

flRDER (Oral)

Hon'hla Shri A,V.Harida8W), Vica-Chairnan (3)

.Raapondants

Nana far the partiaa, though called tuica. Hanca the

OA aa uall aa the fM ia dianlsaad in default far nan-ipraaacutian.

\R,¥i,motQky^
Raabai

(A^.HARIOASAN
Vlcn.Chainwi^


